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Written Answers 108

Registration and lqaidation of Companics

2719. SHRI K. KUNHAMBU: Wil
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state -

(a) the number of companiey register-
ed under the Companies Act, 1956 during
the last year in Kerala State; and

(b) the number of companies that cea-
sed functioning and went in liquidation
during this period in Kerala?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
JAGAN NATH KAUSHAL): (a) 202
Companies Jimited by shares were regis-
tered under the Companies Act, 1956 in
Kerala State during the year 1-4-1981
to 31-3-82.

(b) During the same period, 10 com-
panies ceased functioning by sgoing into
liquidation in the State.
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